FORM A

PUBLIC ANNOUNCEMENT

(Under 6 of the I 'y and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

A ‘.‘. L RED -
HAN HUNLON DUFP DIA PRIVA

RELEVANT PARTICULARS

1. |Name of corporate debtor SHANDONG CHUNLONG GROUP INDIA PRIVATE
LIMITED
2. | Date of incorporation of corporate debtor | 29th May, 2017

3. |Authority under which corporate debtor | ROC Kanpur
is incorporated / regjstered

4. |Corporate Identity No. / Limited Liability | U74999UP2017FTC093576
Identification No. of corporate debtor

5. |Address of the registered office and G074, Site 5, Kasna Ind Area Greater Noida,
principal office (if any) of corporate Gautam Buddha Nagar, Gautam Budh Nagar,
debtor Uttar Pradesh, India, 201308

6. |Insolvency commencement date in 24th July, 2024(Received Order on 26th July, 2024)
respect of corporate debtor

7. |Estimated date of closure of insolvency | 20th, January, 2025
resolution process

8. |Name and regjstration number of the Aakriti Sood
insolvency professional acting as interim | IBBI/IPA-002/IP-N01224/2022-2023/14221
resolution professional

9. |Address and e-mail of the interim Address: 1A, Ground Floor, Sanskriti Engineer's
resolution professional, as registered Apartment, GH-22, Sector - 56, Gurugram, Gurgaon,
with the Board Haryana ;2122011

E: contactaakritisood@gmail.com

10.|Address and e-mail to be used for Address: 1A, Ground Floor, Sanskriti Engineer's
correspondence with the interim Apartment, GH-22, Sector - 56, Gurugram, Gurgaon,
resolution professional Haryana ;122011

E: Cirp.shandong@gmail.com

11. | Last date for submission of claims 7th August, 2024

12.|Classes of creditors, if any, under clause | NA
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

1

w

Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

1

b

(a) Relevant Forms and (@) Web link: https://ibbi.gov.in/en/home/downloads
(b) Details of authorized representatives | (b) N/A
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the SHANDONG CHUNLONG
GROUP INDIA PRIVATE LIMITED on 24th July, 2024 (Copy of order received on 26th July,
2024)

The creditors of SHANDONG CHUNLONG GROUP INDIA PRIVATE LIMITED, are hereby called
upon to submit their claims with proof on or before 7th August, 2024 to the interim
resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Sd
Date: 27th July, 2024 Aakriti Sood
Place: Gurugram Interim Resolution Professional

Reg No: IBBI/IPA-002/IP-N01224/2022-2023/14221
AFA certificate No: AA2/14221/02/300625/203266
AFA Valid up to: 30-Jun-25
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- BRANCH ADDRESS: 1st Floor, Sumriddhi Complex, Suite No. 104- Indian Bank PUBLIC ANNOUNCEMENT
ina-nce-Limiteao 105, Block Mo. 38/A4. Sanjay Place, Agra- 282002 (tnder Regwlation G of the sodvency and Bahkrupicy Board af indis

{lnsaivency Resolution Process for Comporabe Persons) Regulations, 2016)
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY) & AT ALLAHABAD e
m:;iﬂgtﬁ:aﬂiﬁgﬂggggﬁ;ﬁ;";,ﬁ“ufgﬂgﬁEﬂ,ﬁ;{;ﬁﬂ%ﬂ:ﬁilnigﬁ:f;,},ﬁ”ﬁ;ﬂ’n‘g‘ff;“:,;"};fgwﬁ,&gﬂnﬁ;ﬁmg POSSESSION NOTICE {for immovable properties under Rule 8(1)} SHANDONG CHUNLONG GROUP INDIA PRIVATE LIMITED
secllmﬂlﬂl*l Z) read with Rule 3 of the Securi nteresh:Erlfun::ammt] Rules 2002, issued damand nalica’s on the dale mantioned against each Thl:“':'lu_thnnzﬂﬂ Officer of Indian Bank {E"':I"-”H habad Bank) under m? Securitization and Reconstruction of RELEVANT PARTICULARS
account caling upon the respective barrower's (o repay the amount as menfioned aganst each account within B0 days from the date of natice(sy Financial Assets & Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under g (T SR SHANDOMNG CHUINLONG GEOIUP PO PANATE
#E:z?;ﬁ:n:rﬂ:;e;;ﬁa:l;ﬁ;:epa the amount, notice ks hereby given b the bormawer's and the public In general that the undersigned has taken o 1oL 1 res ath KUl G-I Secliiy ntsrsss (eNIrcernalt, NUIE <02, \eshied deiang B LIVAITED o R
1 . . : ; ! |- "
E_I::-cssu:—‘ssmmti'nenrﬂneﬁyu.Fsdesme-ﬂdﬂer-elnh&n'.'- 0 BXErTiSE HOWETS CONEMed on himmer under Section 1 314) of e said Act raad with Rule & of notice on the date mentioned against account and stated hereunder calling upon the bomowers) 2. | Dt of ncomporaton of comporate debior | 2560 My, 2007
& said Rules onthe dates mentioned against each acoount. guarantorsimortagagors to repay the amount mentionad in the nofice being together with further interest 3. | Authorty Lnder which comporate dabhor | RO Kanpur
ThE bcﬂn‘T.Fil_:npalelﬁirEaEErMB plaic H-:;gLr'IE'rEIIIELITrEU. m?ﬁe"lg?tulﬁalmlh Ihe peahgﬂrl,' ies and Tﬂ E::II"Q'-'-“'rg'IE- tre..r{:;::."lHS'ﬁ;E!tEt-s at contractual rate on the aforesaid amount and incidental expenses, costs, charges etc. within sixty b oot / mestened
f’sp’fgmmrf;u?ﬁfﬁﬁh mﬁf‘” "'E'ﬁ‘“;m;u“h':; A;ﬂr;f::pm it validiia Thratton s sockr Baels, nias days from the dale of receipt of said notice. The borrowers/quarantors/mortgagors having failed to repay 4. | Corporere Iderntiy Mo,/ Limited Latity | UTA9900P2017FIC003515
; i ey p— e e TP the amount notice is hareby given to the borrowers/guarantorsimmortgagors and the public in general | Identification No f_f-;;:_nma_ta dabtor | ) -
m | Kcsownt l - Notice Dutstanding Posseision | pmp,,"'; Mortgaged that the undersigned has taken the possession of the Properties described herein below in exercise to 5, [Address of the registered office and G074, Site 5, Wessr Irch Ansr Gresater Nokda,
No. | Beerower/Guaranioe | Date | Taken | powers conferred on him/her under section 13(4 ) of the said act read with the Rule-8 of the said Rules on principai office (f &) of comorate Geutern Buddha: Nagar, Geutim Budh Negar,
1. | HOUI |Mr. Yogesh Babu| 15.04.2024 Re. 24,77.600.04 24.07.2024 | House On Parl OI, Plot No. 59. Win Khasra No. the date mentioned hereunder. The borrowers/guarantors/mortgagors in particular and the public in | dabéar Ltar Pradesh, Inda, 201308
ACR fﬁ*ﬁh'éﬁ“ﬂ Sy SIRJIJ'IEESST'HE"%FW’ Lghg [Symbolic)| .115 Hvl_lgl EEI 1;;&6;43 lgﬂnﬁh Barike Ranhir general are hereby cautioned not to deal with the properties. Any dealing with the properties will be| | & 'r;::::‘g w:““ *“EL: T 24th udy, 2024 Fecesved Orer on 26ih hy, 2024
| rs. L.nan ST EEN T NDAISENG 2l d0ar, Tes a i I - i i | HOMPIRIRE © |
Sio0i0 | | Hushwah Hurdred & Four Paisa Onby) ?hUbiTEgt :ﬂzthg[;:g‘ar rgzﬁfén?;!a':'hﬂ'sﬂ :';_;::‘ iléiha‘iid ??r&k& fgrgi';n?uuglfsﬂﬁgi e DA - Estrrated data of casure of inechency | 206, January 2005
B.0: Agral S _— T - TI'IIEE L;?rn%mr's Eclﬁt&rlltisun is Iim.vitm:ll::I to E?n:-rir;i::dns Ef rlnul.'u sttci.nn (8) for section 13 of Act, in it ke
FLAEE ﬂﬁﬁ'—. [l_,ﬂ._TE 2‘]‘ ﬂ? ,,"._'Di,q. AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD, i ° P o g | Name and regstraton number of e haehrfi Soad
respect of time available, to redeem the secured assets. inschvarcy professional acong s mierm | BB/ IR O02,PN0 234 2002 2003714221
: x 5 : MName of the Borrowears/ Details of the Mortgaged Property At Dup as per | ressoition prodession
A Corporate Office: ICIC| Home Finance Company Limitad [CEC| HFC Towar, Andhari-¥ura Road. ) ; : [ = v T3 a . ; HE
"1 ICICI Home Finance | Anhen (East), Munbal- 400059, India Guarantor/Mortgager Possession Notice i (PRRPEEIICH BT O e NPT PRS- SHCUNEE T, e TR S
Branch Office: 307/1, 1t flear, Bihaol Tower, Mangal Pandey Magar, Opposas Apex Towsr, Mearud- 250004 Dt of Deenand notice resolution prolessons, 85 regseed | Apatment, G, Sector - 56, Gursgram, Gurgaon
Motice for sale of immovable assets through Private Treaty } wath ther Boamnd Harwma 122011
Date of possession
Sake Motice for 2ale of Immovable Assels through Private Tresty under the Securiisation ard Reconstructan of Financial Assets end Enforcement h: Main B h E: contactaalriisoodgmaloom
of Secuirily InfenasiAck, 2002 read willh Robe 808) v Bule D (1 ol the Secunily Inlems) (Enforcament) Rideg, 2012 Branch: Main Branc T AETH i .".IZIETHEE and e-mad to e usad for ',ﬂnjreﬁa 14, Grourd Fliooe, 5:-,r,51.|r1] Ergiresrs
ICICH Home Finance Comgany Limibad (ICIC] HFC) conduched several e-Auctions far the sale of the morigagad proparty mentionsd below, . . i 2,39.021/- e e . y
however, all such e-Auctions failed. Now, an interested buyer has approached IXICHHFC with an offer 1o purchase the said property far an amount ErﬂfmﬂerurMu-rtg_quf. 1. Shi Ganga Prasad| All that part & parcel situaled ot Residential as an W = HI:I gkt mmﬂ:"w O o R SN SR
of Rs. 13,57,900, Notica 2 heraby given to the public in genaral and in particular to the Bormower(s) and Guarantor(s) that the balow-described sfa Shri Ram Khiladi, H. no. 1568, Sector- 4R, | house property no. 1568, Sector- 4R, Awas - | Fesohtion professional e LoD
immovatle propery margagedicharged 1o the Secured Cradior, the Physical Possession of which has been taken by the Authorized Officer of Awas Vikas Colony, Sikandra, Agra- 282007.|Vikas Colony, Sikandra, Tehsil & District-|] 01.05.2024 _ | E Crpshandgng@gmaiioom
HEIC] Heoma Fu-a;:c Company Lid,, will b soid on “As &% whima i57, "A% is what &7, and “Whalever there &7, by wany of Private Treaty a5 per thi brinf Village & PO- Kitham, Agra- 283101. 2. Shri| Agra, Area 25.05 sq metres in the name of | + Interesl & 11 | Lt chiria for Submiezsion of chaimes Thh At 2024
icula wler; . . : e = -
.-ﬂ: — gﬁ,:_ rau: - . e  pmmreon: QR st =g oy Salyapal Singh sfo Shri Vishambhar Dayal|Shri Ganga Singh sio Shri Ram Khiladi, | other expenses | |12 |Clises of creditors, if any, under claise A
o oy a2} Securedassaiis) Outstanding|  Price | Timeof | Timeof (Guarantor) 19/38, Susheel Magar, Yamuna|Bounded by: East: Service plot no. 1567. [ 09.05.2024 ot R S e #,
' Guarantors/ Legal Heirs. with known Eamest | Property | Auction Bridge. Agra- 282006 West: Service plot no. 1569, North: Council [ 24.07 2023 it e i
Loan Account No, LN ACR, ﬂﬂﬂ1 Ingpection boundary. South: & Metre wide road. - N R —— c i
| i B . i — f IR § 43| Mames of insahency Ffessiona A
iy (B <) (D) {E) (F) 8) Borrower: 1. M/s Ganga Agro Industries,| All that part & parcel of a Plot No. 93 & 94| ¥74,91,451/- | icberrifieed to act s Ausherisad
1. |Manju Shamma (Bomower) Akshay | A Residential house bearing Khasta Na Rs. | R | Augus ALigust Khasra No. 2045-46-48-50, Krishna Deep|parl of survey No. 19981996 and others, &3 .0n Represenkative of crecitors in & dasxs
imin%g#ﬁa?r;ﬂg?ﬁf? Acoount :EHE' sll'-lnltu"d i;;:_lnk ﬂgw:ﬂ 21-32.|342'- 13, ‘-'rz 900 ﬁf-'.:':'ldlik;i ﬂ?ﬁﬂﬁr‘j Colony Poiya Magra, Mear Tika Ram Cold,|area 199.82 sq meter in the name of Smt. | 02.12.2023 . |(Thrae names for each dass) 1
0. LH evanue Village Amhera Aadipur Pargana duly 5. 1 ; - . s i I 14| Rekaart Forms and {ah Wish firks il sovingonhormedownias
LHMRTONG0134 1756 arvd Tensd and Distict Meseul, UP 22,2024 | 138700 | 0300 PM | ca00PM {N;r'niﬂa!j i H‘:'“Ta‘:‘hsﬁﬁ.’ag' Agm_ ESEWE' E:S_Emlt_. E'.EEE I"".rta"r,'[a d"""'":'t gh"ks?d‘fﬂp H"r&m&r m; e ?Eﬁhq&es e o e _
The l:II'||'IEi auchaon wi ||:lEIIII'II:‘Jl:--El:| cn wabsiie (URL Link-thttps:iBestAuctionDeal.com) of our suciion agency GI-DbB-THH Tha Frospeciive F,EE E. 1-EFI'I|::I TD 2 E;E T}:‘.p b I;mEFH g Nl_ngl :I i E‘I 4 P o IT nElaéfF. dear - are avaisnle at
Bidceris) rriusd submil he Eamest Money Deposil (EMD) RTGS! Demand Orafl [DD) (Refer Calumn E) at ICICI Home Finance Company Limited, (Proprietor/Mortgager), 89 Avdhesh Pur, Karam| Nagla Asha Mauja Polya Tehsil Etmadpur | 09,05.2024 Notice s hersby glven that the National Company Law Tribunal has ordered the
3071, 15t floor, Bishnol Tower, Mangal Pandey Nagar, Oppasite Apex Tower, Masrut- 250004 o or bafore August 13, 2024 bafora 04:00 PA Yogi, Kamla MNagar. Agra - 282005. 3. Smt.land Disti. Agra. Bounded by: East: Plot[™ 24707 2024 commancament of a corparate inscivency resolution process of the SHANDONG CHUNLONG
The Prospective Biddar(s) musl sk submil a sigred copy ol 1he Registration Farm & Bid Terms and Conditions term af ICICH Hame Finance Savitri Devi w/o Shr Nemi Chandra (Morigagor/| No, 92, West: Plot Mo, 95, North: Others' GROUP INDIA PRIVATE LIMITED on 24th July, 2024 (Copy of order received on 26th July,
Company Limited, 30711, 18t floor, Bishnod Tower, Mangal Pandey Magar, Oppoesite Apex Tower, Maerui- 250004 on or before August 13, Guarantor), 69 Awvdhesh Furi, Karam Yogi, | plot. South: Raasta 2024)
2024 belare 05,00 PM. Esmest Morsy Deposal Demand Deall (D0 showkd be fam-a MadisnaFedrSchedited Bank in Geeor ol "ICICI Hame - I WA - Tna craditoss of SHANDONG CHUNLDNG GROUP INDIA PRIVATE LIMITED. sr& herety callad
Finance Company Ltd. —Auction” payable 2 Meerut, e Kamla Magﬂr' "ﬁ":-:'-]{d EHEUHE 4. Shri Manu Mal: upon o sebmit their caans with prool on of before Tth August. 2024 10 the inferim
The geneval pulilic is redquesied W submil their bids bighes Than the amount baing oflered by the inhereshed buver mentionad abawe, 1| S hereby Khandelwal IE' o Shri Rakesh Hhiaﬂ'jEIWE ressolution Erufq:aﬂ;u:.nalnt_‘.hc .;n:lr_lnj?.ﬁ m.c;rd ;-d"{ll:l :EI.HEIHE.‘I gy ru.:.__ L1}
informed that in case no bids higher than the amount baing offered by the aforamensioned inferested buyaris receivad by ICICIHFC, tha mortgaged (Guarantor), 8/79 Kachoda Bazar, Agra - 282004 .{nii?:fTi'.-:,l,-“:ﬁf.'.tm?:fil-l-ﬁ'—J.EEi'-rri':fc':.Trlﬁ:;:::-ff.'tﬂ Pﬁ-ﬁ-ﬂiﬁfﬁlﬂﬂf|T|ﬁ:a||-1|?-::|-?' All other
prapesty ahall be sold i the sak interested buyer a8 per Rule BE) oiw Bl 901 of tha Secunty inbarest {Enforcemeant) Rules, 2002, Ayt e fyagink 3 ety i i e
Forany furthar clasifications wilth regards ioinspection, tarms and condilions of the sale or submission of bids, kindly contect ICIC] Home Finance Date: 2B.07.2024 Buthorizad Officer Submission of faise or misleading proofs of claim shall atiract penaitias &d
Company Limited on 022-89974300 or our Sales & Marketing Partner NeaXen Solutions Private Limited. Date: 27th July, 2074 Aakriti Sood
The Aulhorizad Cificer resanias iha nghi o raject any ar all the bids wilhout lumishing any lurihar reesons Placa: Gurugram Intarirm Resolution Professional
Far detailed e and condificns of the sale, pleass il itps e icieihfe. cam! Rag Mo: IBBI 1P&-002/NP-MO 228 /2022- 2023714321
Authariped Oficor ARA cartificate Moo AR/ 1422102 3006825, 203266
Date : JI.J|}' I8, 2024 ICIC] Home Finance Company Limited AFAVald up to: 30-Jun-25
Flace | Meprul CIN Number- LMSS2IMH1959PLC120106
N by

&% §b Canara Bank A 30 DAYS SALE NOTICE Recovery Section, Regional Office

TR STEET W T ECae wivhs ey

3, 1st Floor, Near Bohra Hyundai, Neelam-Bata Koad, Faridabad

and Enforcement of Security Interest Act, 2002 read with provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002 Contact no, 0129-2413997 email id: rofbdrec@canarabank.com
Motic s herabry given to the pubicin ganeral and in ha Borrower (5) and Guarantor (=) hat thie below describedimmaovabie property mortgagedcharmed io fia Secured Cradiior, the Possession of which has beaen taken by the Authoreed Officar of respactive Canara Bank Branches, wil be sold on®As s whena is”,“Asis whatis, and“\Whatever thereis" E-auciionamanged by the senice provider of foliowing details.

IF 1mm‘_ﬂ,..m.I E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets

LAST DATE OF RECIEPT OF EMD IS 28.08.2024 UPTO 5:00 P.M. (OFFLINE OR ONLINE)

DATE OF E-AUCTION IS 30.08.2024 12:30 PM TO 1:30 P.M.
(With unlimited extension of 5 minutes duration each till the conclusion of the sale)

st Branch Name/ Name & Address of Brief Description of Total Liabilities as Reserve Price ?Em TET;;{ Dﬂ::ﬂ:;::g Na.
No. the Borrower(s) | Guarantor|s) Propertylies on specified Date {in Rs.)
{in Rs.} P o Ty
nAa, ossession Type
1. | Sh: Nihant Sinha (Authorized Officer], FARIDABAD CHARMWODCD Branch Address = | A part and Parce! of Residential praperty in the name of Mrs. Babita W/o Yogender Prasad situated at Flat no. 2560 LIG/GF, Ground floor LIG, Housing board colony, Mear Police | Total liabilities as on 30.06.2022 209272946
Brach L Pt o, 8, Dayet B Roa.Note Srubtam Conple Crivmiood VEage. | Chowk. Ser 56, Fridabad-121001 Bounded s under  North 2661, South-2599, Easl- Road, Wesi- 2571 Rs.1216,564.61 plus futher interest &| 757 RS0TS[ cnBootozss
' sk ; : a SO B ormower: Mrs. Babita Devi Wio Yogender Prasad, Address: Hno. 2560, GF, LIG, Sector 55, Housing board Colany, Ballabhgahe, Faridabad-121001. Guarantoe; Mr_ Yogender | other charges (minus recovery, if any) | PHYSICAL POSSESSION
Confact Mr. Pravesn Kumar Thevar (97227 TREZBREE5562818). Email id : 3 : . -
Prasad 3o Chandeswar Prasad, Address: 335, Bharat Public school, Dabua Calony, NIT, Faridabad-121001
Praveen thevarfauciontigarnet and supponiBauciioniger net
2 | Sh Nishant Sinha (Authorized Cificer), Ballabhgarh || Branch Address, Address - | A% partand Parcel of Residential property at Hno. 5201, Sector 3 Urban Estate, Distt- Fandabad area 38,00 yards in the nams of Sh. Dharamnath Rai Sio $h. Vishwanath Yadav i Total liabilities as on 01.02.2024 : 208272946
rshi Nagar, Batabhgeeh, Fardabad -121004, Haryana Contact No- 803328918, | Bounded as under North- Houseno. 5292, South- House no. 5200, East-Another House, West- Ruad |Rs.3,40,24560 plus further interest & Rf-i;“ ‘E-E:E CNRBU01BZ20
Ma;i K mTHEZD@ca'n{!aha:t.mum Cantact: Mr. F"“‘“‘.‘ mﬁ Borrower: 1. Mrs. Usha BeviWio Lale 3h. Dharamnath Rai (Mame & Address of Legal Heirs) Addrass: Hno. 5291, Secior-3, Mear MWW school, Ballabhgarh, Fandabad, Pin- imhar charges (minus recovery, if any) v . SYMBOLIC POSSESSION
i 8) @auctiont 2 = Al 121004 2, Mr. Dinesh Yaday Sfo Late Sh. Dharamnath Bai [(Name & Address of Legal Heirs) Address: Hno, 5291, Sactor-3, Near MY school, Ballabhgarh, Faridabad, Pin-121004 Guarantor: Mr, Naval Kishor 8o Late Sh, Dharamnath Rai (Mame & Address of Legal Heirs) Address: Hno.
ST 5581, Sector-3, Near MVM school, Ballabhgarh, Fandabau Pin-121004 - - - -

3. | Sh. Nihant Snha (Aufonzed Officer), FARIDABAD CHARMWOOD Branch Address - | A0 that part and parcel of House no, 302111, SR. No 0091-1, Abadi Mohalla, -'i'"qaw.arﬂ-;'f.-aja Krishna Colony, Sohna Foad, Palwal. Tehsi-Palwal, Boundesd: On the North b5.r1Tnta| liabilities as on 08.11.2023 : 209272046
Pranctt L Fiot o, 9. Dayed Bagh Foad, Meer Shubham Comples, Chammwood Vliage, | :Property of Sh. Jai Ram-0.14 ft, Onthe South by : Riasta- 9.14ft., Onthe East by : House of Sh. MunshiRam- 9.14 ft, On the West by : Property of Sh. Padam Singh-3.14 . Rs.27.75 RN T
Fm‘ u 12-1“3_ Dﬂrm m ml 'IH Il dﬂﬁ“@ﬂl‘ﬂmhmh Com oF . P S : S e ...d_—-a...._.-._..‘: .......... A S N R — R5'11'55'ﬂ45'4u |_.':|I.IE- fl.l!l'lhﬂr Inlmesr &' Lﬂh:hs Lﬂhhﬂ EHRHHUEH51

Cortact Mr. Praveen Kumar Thevar (3722778628 | 9065562518), Email i Borrower: Harpal 3/o Kishan H.Mo. DX 21571, ward no. 24, Sohana Road, Krishna Colony, Palwal, Harvana-121102 Co-Borrower: kuldeap 5/o Harpal Singh. House No. | other charges [minus recovery, if any) SYMBOLIC POSSESSION
mﬁm.m;@mmmam Wwwm DX2151, ward no. 24, Krishna Colony, Meal Market, Sohana Road, Palwal, Haryana- 121102
4. Sh Nihant Snha {Authorzed Officar) Canara Bank Fancabad Secior 21C Beanch Double-Storey Commercial-cum-Residential Unidon @1, 11 Sg. Yard, Plotforming rear of halfof eastem Part of Shop Plot Mo, 92, Forming Morih in Mew Anaj Mandi Mathura Boad, | Total Habilities as on 30.11.2023: 209272046
Adciess-05S 4546, Secior 21 C. Huds Marked, Near Shree Blkaner Methan Bhandar- | Balisboarh, Distt. Faridabad- 121004 owned by Sh. Lait Kumar Mittal 3/o Munshi Mittal, Bounded 8z undar Narth - Rear Pass and then Boundary Wall, South- Othar Part of Shop : Rs.30,28,320.21 plus further interest & ﬂf-mm T_::Hh CNRBOO1E29S
21001, Cortact No. T456318299, Mal |D: 18290  canarabarik com or Contact Mr 4, hop N : ik .
Praveen Kumar Thever (97227788280285560818). Emal it EEISHAD o ISt e Sl - - — — . — ____ | othercharges (minus recovery, if any) SYMBOLIC POSSESSION
A hevar@auctontipernet and i — Borrower: Sh. Lalit Kumar Mittal S/o Sh, Munshi Lal, H No. 94, New Ana Mandi, Ballabgarh, Faridabad, Haryangs, 121004, Address 2- Shop no. 94, New anaj Mandi
] y Ballabhgarh, Faridabad, 121004 Guarantor: St Anita Mittal Wo Lalif Kumar Mittal, H Mo. 34, Mew Anaj Mandi, Ballabgarh, Fardabiad, Harvana, 121004,
5 | Sh, Mshant Sinha (Authorzad Cfficer) Canara Bank Fardabad Sector 21C Branch, [AN partand parcel of commarcial propertyMeasuring 43250 yds (22 x 185 forming Eastam part of land comprising in Ract no. 17, Killano, 2302112(1-3), 2472i2{0-4), Rect no. 24 JI Total liabilities as on 31.03.2024; R 324.40 Rs.27.44 209272946
Address- DS5 4546, Seclor 21 C, Huda Market, Near Shree Bikaner Misthan | Kita no 3/3/1/1(2-5), B3/212{0-B) situated within the revenue estate of village Ajranda, Tehsil and Distt. Faridabad{aiso known as 18/, DM Road, Aronda as per tax recelpt d1, 13-| Rs.67,33,190.89 plus further interest & Lahhls Lalihls CNRBOO18295
Mﬂ"ﬁmﬂ"r— Contact No.: 74865182090, Mail 1D, l:ﬁ‘lﬂﬁ%;?ﬂhmh;ﬂﬂ O 1 04-2015 receipt no. 19) Bounded as under: North: Land of Sh. Ashwani Soad, Soulh: Cemented Road, East: Other proparty West: Land of Sh. Astwani Sood ‘;ﬂtherchargﬁl:mil‘luﬁ recovery, if any)  SYMBOLIC POSSESSION
Pravesn hevanfauctiontiger supportifiauctiontiger né Borrower: Sh. Kamal Sood 2o 3h, Om Prakash Sood Address-H. Mo, 1681, Mear Crown Plaza Ajronda Sector -154, Escorls nagar, Fandabad-121007, Harvana Guarantor, Smi. Cheshia Sood Wio Kamal Sood Address: H. Mo, 161, Mathura road  Mear Crown Plaza Seclor-154,
' L " E Faridabad-121007, H
Escoris nagar, Faridaba 17, Haryana
B | sh, Nishant Sinha .I:#u.ﬁm:i.zed"hﬂmari..ﬂanarﬂ. Bank Fandabad Sec-16 .-!wrraﬂ and Parcel of the Residential | prnpnrt:,rln the nam of Mrs. Maana Devi Wia Mr. F'.ngarJ I'!.'umara-;:lmeasurlng 0 Sq '.'l:ls. at Plot MCF No. EMIZI?(NEM&IH II'.'|-‘?r-!- FMEiIEFIa-Gﬂll i zrm?zm :
Branch, Addrass- Sco-11, Sec-16 near Mot Mahal, Faridabad -121002. Contact | no. 292, Sanjay Colony, Faridabad-121001 Bounded as under; North: Other's Property, South: 9408, East: Road, West Other's Property. Rs.13.39,264)- plus further ||'|t|;r.|;5| 5 Rs.8.2% Rs.0.83 CNRBO002847
No.. Qﬁﬁﬂuaﬁﬁ:&{ﬂig ﬁ;@ﬂgiﬁmg m Mr. Praveen Borrower: 1. Mis Abhish Enterprises Address: MCF 6270, Sanjay Colony. Sec-23 Faridabad 2, Mr. Angad Kumar Sio Ram Kumar Address: MCF 6270, Sanjay Colony, Sec-23| other charges (minus recovery, if any) akhs Lakhs SYMBOLIC POSSESSION
Pravesn: thevar@auctiontiger nélt and mﬂau l:-‘l.ll:ll‘lll-gﬂl‘l'l ol Faridabad, Guarantor; Mrs. Meera Devi Wio Angad Kumar Address: - MCF 6270, Sanjay Colony, Sec-23 Faridabad,
7. | Sh. Nishant Sinba (Authorized Officer), Hodal Branch Address - Canara bank, | A part and parcel of the Residential Property in the name of Shiv kumar S/o Ram kishan admeasuring 50 Sq. yds. sduated at MC property no. 176543 situated at Z2c Mohalla. | Total liabilities as on 01.08.2019 : RE6.18 Rs.0.62 209272046
Gaushala market, Oppo-SBI Bank, Hodal - Hassanpor road, Haryana- Hodal within the limits of MC Hodal, Tehsil Hodal, Destt-Palwal, Haryana. Bounded as under North - House of Brij Kishore, South - House of Bhagwan Das. East- Rasta, West-| Rs.31,70,538/- plus further interest & Eakh LZI:h CNRBO0D3394
121106 Contact No.: 8572803398, Mal ID: ch3%88@canarsbank com or | House of By Kishore other charges (minus recovery, if any) ® [ PHYSICAL POSSESSION
m'“gﬁﬁmggﬂﬂﬁ? wmgzgﬁﬁﬂﬂ" I8 Borrower: 1. Mis Amit Khad Bhandar (Prop_Shiv Kumar) Address: Near Upkar cinema, Old GT Road Hodal 121106 Guarantor: 1. Mr. Shyam Lal Ved Prakash Address: Shopno_ 31, New Anaz Mandi Hodal- 121108 2. Mr. Shiv Kumar Address: House no. 61, Ward no_ 10 Hodak-121106.
B | Sh WNeshant Snha (Authoreed Officer), Canara Bank Fandabad Secior 8 Brangh, [ Al part and Parcel of Single storeyed Industrial ACC Shed structura in narme of Mrs. Omwati Wia Mr, Sikander Mohan admeasuring 220 Sg. Yds. At Plot no, 107, near sanskar | Total llabilities as on 06.01.2024 - 200272046
Hﬂm ﬁ%&él—hﬂa Shopping Tﬂm g, ;I:‘IDDT mﬁlim ..:Iﬂrnrl ﬁuml:ll} r#uarcsg i.'lf-:l_lEEI:#E.-tl'Elgl|El angnrﬂnduspﬂal are:i ISt:ihn rl:ﬁﬂzélﬁ Fﬂ:naf Erﬁl:ahhqa% 1;:?‘:;4 En;g.;m as urzmg Hri-r*h Efca;;rlul Euuth— Road 22 Feet Wide and | Rs 28,80,374.01 plus further interest & RE;?;EE T_itzhi: CNRBOG19260
; : | A r i - n n
. mm%-%m m&n‘rad:m?- Pravaarn an Miz nermo Pack. East- Balance Portion of Vaccant plot No ukesh Mangia, Wast-Vacan 0. . Nem Chand Mang |nlhercharges (minus recovery, ifany) SYMBOLIC POSSESSION
Emal i Pravesn thevaniauctiontipernal and suppoti@auciontiger nel Borrower: Mis Shiva Auto Camp, Propastor, Sh. Sikandear Mohan Plot Mo, 101, Ssskn Industrial Arsa Seekn Harfalla Road, Mauza Nagia Jogian, Tehsd Bafabgarh, Fanidabad Haryana, 1210041, 3h Sikander Mohan,H No. 887, Village Dhaeghol, Tehsil Hodal, Distnct Palwal,
121002 Guarantor; Smb.Omwati Devi Wo Sikander Mohan, H Neo. 887, Village Dheeghot, Tehsil Hoda!, District Palwal, 121005.8, Mr. Ashok Kumar 3o 3h, GirFajAddress: Hno. 27, Village Dheeghot, Tehsil Hodal, Disét Palwal-121102
9. Sh, Nishanl Sinha (Authorized Officer}, FARIDABAD VNHS Branch All that part and parcel of the property of résidential property &t 2K58, NH2, NIT Faridabad measuring 94 sq. yds. In the name of Mrs. Neslam Katana W/o Sh ﬁ-shwaniHaranaandiTutal liahilities as on 31.12.2023: Re 102,92 Re 0.2 208272046
Address - Vidya Niketan School No.2;, M 2 Park, NIT, -121005.Ph.Mobile: o Jrﬂeda?ﬁ.:_erﬁEw Iahlﬂrdnrlgag&rlbahurldr;' hll::rth NEJ__E'-H E_[.i' 5-::-th E‘ml E-'l']h-ll H-:Jql_i_ '-'"-"ES[ F‘arl ::ll'nu E #i58 ] sz.SE.?1.123.11f- plus further interest & L.ahhﬁ L;ulcr{s CNRBOO0B423
8013500082 . Mail D, ch6az3@cansrabant com of Conlact M Praveen  Borrowor: Mis Vishal Bolt House Address: Hio, 44, NIT2, K Block, Faridabad-121001 2. Mr Vishal Katara Sio Ashwani Katara [Propritor] Addeess: 211124 wardno. 11 NH 2, | Other charges (minus recovery, ifany) | SYMBOLIC POSSESSION|
FrE'ﬂaHllrllnﬁrava%égnﬁg?ﬂagﬂﬁ?ﬁﬁﬂﬁ:%ﬂﬁmngﬂlnEt MIT Fandabad-121001 Gurarantor: Mes. Meelam Kataria Wio Sh. Ashwani Kataria Address; 200124 ward no, 11 NH 2, NIT Faridabad -121001 AND 1. JMD Enterprises Address; 2K 59 NIT, Fandabad-121001 And Plot no. 4, Pratap Cormplex, Dabua Pall Road, Faridabad-121007 2.
fives get i . (Proprietor} Komal Do Chander Prakash Hnoo 24915 Ward no. 19, Mear police camp chowki Jwaharnagar, palwal camp, Harvana-121102 Gurarantor: Mrs. Neeiam Kataria Wio Sh. Azhwani Katana Address: 201 24 wardno. 11MH 2, NIT Faridabad -12100
10.| Sh. Mishant Sinha (Authorized Officer), Canara Bank, Faridabad Saran Chowk |EMT of Residential init situated at First Floor of sub-ivision no-3(with roof nghts) measuring 83sq yards, forming part of house no 104125, NIT Fandabad, meastring 233 sq | Total liabilities as on 07.07.2021 : e 3308 Rs.2.30 205272346
Branch, Address - 56,57 57A Saran Chowk NIT, Fandabad, 121001, Haryana. | yards as per register transfer deed in blood relation dated 27/11/2018 registersd with SR badhkal bearing doc no-6967. Bounded as under North- Partof 1-0/125, South- Partof 1- | Rs.37,33,603L plus further interast & LI hhs L:kh ~ CNRBOODB562
Comact Mo, B560038562 or service F@.‘_iﬂﬁlr Conlact: Mr. F'I'H'l'l';"!ﬂ Kumar D125, East- Other's Property, West- Passags, !ulhernhatges (minus recovery, if any) . . PH'prt:p,L POSSESSION
Thevar [S7Z2773828/3265562818). Emall i Praveen. thavan@aucionbaecnst  porrower: i, Mis Dashmesh Traders Prop. Mrs. Paramjeat Kaus Girot, office at 1 E 53 NIT, Faridabad, Haryana, i, Mes. Paramjeet Kaur Giroti, Prop:- Mis Dashmesh Traders, Rio 107125, NIT, Faridabad, Haryana. Guarantor: |, Mr. Harveen Singh Giroll rlo 1D/125, NIT, Faridabad,
and support@euctionbger.net Haryana, i. Mrs. Jasieen Kaur Giroti Rio 10125, NIT. Faridabad, Haryana,

Other tarms and conditions:
a) The property is being sold with all the existing and further encumbrances whether known or unknown to the bank. The Suthorized offices/Secured Creditor shall not be respongible in any way for any thicd party claima/rights/dues. The perchaser should conduct due diligence on all aspects related to the property to his satisfaction. The bidder are advised toin
their own interest o satisfy themsehies with the title and comeciness of others datails pertaining to the secured assets including the sizefanea of the immovable secured asset in question and also ascertain any other duasiliabilities/encumbrancas from the concermed authorities to their satisfaction before submitting the bid. The purchaser shall not ba entdlad to make any claim

against the authorized officer/Secured Creditors inthis regard at a later date.
b} In the event of any default in payment of any of the amounts, or if the sale is not completed by reasons of default on the pari of the purchaserbidder within the aforesaid time fimit, the bank shal be entiffed o forfeit all monies paid by the purchasenbidder fill then and put up the secured asselis) forsale again, inits abzolute discrafion. Further, all costs; expenses incuamad by
the bank on account of such resade shallbe bome and paid by the defaulling purchaser
¢] The properly is being sold with alf the exisling and further encumbrances whether known or unknown 1o the bank. The Authorized officer!/Secured Creditor shall not be responsible in any way for any third parly claims/rights/dues, The purchaser should conduct due diligence on all aspects relsted o the property o his satistaction. The purchaser shafl not be
entited to make any claim against the authorized officer Secured Creditors in this regand at a laterdate
d} Auchon/bidding shall be only through "Onling Electronic Bidding” through the website hitps:lcanarabank.auctiontiger.net . Bidders are advised io go through fhe website for defaied terms befora taking partin the e-auchon sale proceedings.
a) The property can be inspected, any timewith Pror Appointment with Authonzed Officer onor bafore the date of submission of EMD i.e. 28.08.2024.
{1 The property will be sold for the price whichis mare than the Reserve Price and the parficipating bidders may improve their offer further during awclion process,
q EMD amount of 10% of the Reserve Prica is to be deposited by way of Demand draft in favour of Authorized Officer of respective GanaraBank Branches, OF shall be deposited through BTGS/MEFT/Fund Transfer to'credit of account of respaciive Canara Bank Branches, onor before 28.08.2024 by 05.00 pm.
hy Intending bidders shall hold a valid digital signature. certificate and e-mail address. For detgils with regard to digital signature please contact the service provider Mis e-Procurement Technologies Limited -Auction Tiger Contact: Mr. Praveen Kumar Thevar [9722778328/9265562818}. Email id:. Praveen.thevan@auckiontiger.net and
supporti@auchontiger.net through the website https:/canarabank.auchontiger.net
i After paymeant of the EMD amount, the intending bidders should submii a copy of the following documente/detailz on or before 28.08.2024, 05.00 PM, to Canara Bank, Hodal! 3ME 1 Branches, by hand of by email,
il Demand Draft'Pay order fowards EMD amount. If paid through BTGSINEFT, acknowledgement receipt thereof with UTE Mo,
i} Photocopies of PAM Card, 1D Proof and Address proof, However, successful bidder would have to produce these documents in onginal to the Bank at the time of making paymeni of balance amouni of 25% of bid amount.
iit) Bidders Mame, Contact Mo. Address, E Mad ID. w) Bidder's Al detais for online refund of EMD.
jy EMD deposited by the unsuccessful bidder shall be refunded fo them. The EMD shall not carry any interesl.
k) Auction would commence at Reserve Price, as mentioned above. Bidders shall improve fheir offers in multiplies of Ra. 1000/- and 10000/-. The bidder who submits the highest bid {above the Reserve price) on closure of 'Onling’ auction shall be declared as successful bidder. Sale shall be confirmed in favors of the successtul bidder, subject to confirmation
o the same by the secured creddor,
[} The successtul bidder shall deposit 25% of the sale price {inclusive of EMD already paid), immediately on declaring him'her as the successful bidder and the balancs within 30 days from the date of confirmation of sale by the secured creditor, If the successhul bidder fails to pay the sale price, the deposil made by him shall be forfeited by the Authonsed Officer
withaad 2ny notice and property shall forthwith be put up for sale again
m} For sale proceads of Bs, 50 (Rupeas Fifly) lacs and above, (he successhul bidder will have to deduct TDS al the rate 1% on the Sale proceeds and submil the original receipt of TDS certificate to the Bank
n} Al charges for conveyance, stamp duly/GST registration charges elc., as applicable shall be bome by the sucoessful bidder only
o) Authorized Officer resarves the nght to postpona/cancel or vary the terms and conditions of the e-auction without assigning any reason (heraaf,
In cage thara are bidder who do nol have access o the internet but interastad in participating the e-auction, they can approach concernad Circle Office or respactive branch who | as a facilitating eentre, shall make nacessary arrangements for further details Contact No. Ph.0128-24135987 Emall id: refbdrec@canarabank.com

SPECIAL INSTRUCTION/CAUTION
v iapseaifailure (Interned talure, Power failure, eic. ) on the partofihe bidder or vendor in such cazes. In order toward off such contingent sfuation, bidders are requesied io make all the neceszary arrangementsaltiematives

STATUTORY 30 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002
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@ feeett
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15. l%;lgm fRITST TR v b1 3iferH

UNIVERSAL OFFICE AUTOMATION LIMITED

GIN : L342300DL12%1 PLCO4436S

Regal. OH. : 806, Siddharth, 96, Mehru Place, New Delhi - 110 013
Website: www.uniofficeautomation.com, emailinvestoroa@hcleom, Ph: 011-26434812

Extract of Standalone Un-Audited Financial Results for the quarter ended 30" June, 2024
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PUBLIC NOTICE

Notice is hereby given to Public at farge
that We M/s Chester Hills having
registered office at Gaurav Bhawan, By
Pass Road, Sofan, HP-173212 & Mr.
Hansraj Thakur si'o Bhoop Singh £ 326,
Bye Pass, Saprun (653), Solan, HP
173211 have mutually terminated the
Joint Development Agreement dated
02-06-2022 wide cancellation deed dated
08-04-2024. Now the project “Chester
Hills-2 (RERA No. HPRERASOLZ023047/P)
& "Chester Hills-4 (RERA No.
HPRERASOL2023077/P) will be
developed by Mr. Hansraj Thakur in his
own capacity. We M/s Chester-Hills &
Mr. Hasnra Thakur have mutually settied
our accounts & nothing is due against
each other. Every commitment made
with allottees of the project in terms of
brochure, allotment letter,
advertisement and agreement for sale
will be adhered to by Mr. Hansraj Thakur.
Amount collected and spent on the
development of the project is fully
accounted for & accepted by Mr. Hansraj
Thakur. In future no liablility whatsoever
on account of cancellatiion of JDA will
be passed over to allottees

LE LU CIRIRME I s

= CIN : L50102UP1982PLC015532
..::-”:"i" GOl BT - Eﬁrs‘ﬂg??@ SIRRENR], ISTeTl ARIGEG (8. 9) ==

PRARE Prafers : T—14, Beife Fad (Afel wda), 78 Reh—110 001
BIF . :91-11-47627400, BT . : 91-11-47627497
E-mail : delhi@pasupatiacrylon.com, Website : www.pasupatiacrylon.com
ol offts am w0 & W9a 4 FeEl @ Fen

wEEr fqfwa s o @

1. TR Uishal@ fofAcs (Su) & Fawl Bl 4171 A 3H |+ (‘ToiigH)
UAR, 3@ 21 WA, 2024 BT FdE 10:30 Fol (WMMN) HUA & ol
BRITT BRIGR WS, STHRGRT, [Tl ARTGTIE—244601 (3. ¥.) H AT B!
SITQE, FSRTH 41T ToiigA &1 o | FMeiRd erqaml &1 oF o fdar <1 49 |

2. AN deTiIeh Taerr=ii & TR, Hawd RAe s—alfe Jfen & aream q 4147
TIeH &1 ga1 # FeiRd @ J=drdl IR =T dre STal 3R Aqus & AR
A TONgA # AdGH 9 & FHAR air| RAle $—aifeT @ gfien dga
feutfore? affde Efean) fafics (HRIvava”) gRT UeM &) STeY |

3. PURS Ml & HAGTI gRT O A= URYA . 9,/2023 fedid 25
Rrdex, 2023 T4 uRua . SEBIHO/CFD/CFD-PoD-2/P/CIR/2023/167 fadid 07
TR, 2023 Wl §RT SN ARER YRUF a1 11 Selg, 2023 & A1 U<, o<
Y 2023— 20243%1%1?41&@@6%%@?%%%@@
ISl DI eAagiD ArS W Woll ST, ST a M YHAR, 26 T8, 2024 TDH
%W%lﬁmwwmwsﬁ <q||Hu|a§<|m<c<ﬁﬁ@FI‘s‘é“TQ‘crﬁ:rcr\>
S U BU /JREIY AT SH6 Faferd feutforet ufemmft (=) @ wrer
IOl & | af 2023—2024 @ forg 419 ToeA @ g SR arffe Rafe
HUAT B dddTge. www.pasupatiacrylon.com, i TRTGll &1 daxdige
www.bseindia.com 311X www.nseindia.com TG IISITATA BT dIATST
www.evotingindia.com TR ¥ SUeTe B |

4.9 AIS H UIR G aTel Faw, STl HUHT & AT fUAT SHS Ul Uoiida
el fhar & 4 palsecretarial@gmail.com IT helpdeskreply@mcsregistrars.com T
SHE WOTdH] BT & AT Uolldd 8l Fdhd & | [SACRIASSS Al H RIR 3@+
ITel ST T A I Bl Golighd /TSe HRA & forg roe wafda St &
AU PR Ahd 2 |

5/ I ued & AWM H, HUAT 1800225533 WX HUD B AT gHA
helpdesk.evoting@cdslindia.com TR $HeT & |

o myuly eyt fafds

L /-
fai®p : 27.07.2024 frfya 33
I : T3 ol wag Pdns

iReLac||
Corresponding
3l. Particulars Current | Preceding 3 months Year
[Ho. quarter (uarter ended in the ended
ended ended previows year |31st March,
| 30.06.2024  31.03.2024| 30.06.2023 2024
Un-audited | Avdited Un-gudited Audited
1 | Other Income 302 563 2.11 13.08
2 | Net Profit/ (Loss) for the penod (7.28) {17.91} {2.52) (20,00
(before Tax, Exceptional andior Extracrdinary items )
3| Net Profit 1 [Loss) for the period before tax (7_2B) [17.91) {2.52] (2000}
(after Exceptional andior Extraordinary derms)
4 | MetProfit/ [Loss) for the period after fax (7.28) (22.41) (2.52) (24.500
(after Exceptional andlor Extraordinary items |
5 | Total Camprehensive Income for the period (726 22 41} (252 (24 50)
[Comprising Profit ! {Loss) for the period (after tax) and
| Other Comprahensive Income (afler tax)] _ _ _
6 | Equity Share Capital 1465 27 1465.27 1465 27 1465.27
7 | Reserves (Excluding Revaluation resarves as shown in ' ' ' (1276.70)
Balance sheet of previous year
8 | Eamings Per Share {of Rs. 10/- sach)
(for continuing &nd dscontinued operations) -
1 Basic: (0.08) (0.15) (0,02) (0.17)
2. Diluted: (0.05) {0.15} (0.02) {0.17)

NOTE ; The sbove is an exiract of ihe deteied format of quarterly fingnaial results filed with Slock Exchange vnder Regulaion 33 of
SEBI Listing and pther Disclosure Requirements) Regulabiens, 2015, The fulf format of the quarerly financial resulis are avadable on
the stock exchanges website at a link (bsaindia comdcorparates § and on the Company’s website at www unicfficeautomation,com

For Unsversal Offlee Sutomstion Limited

Flace : Mew Dwlhi
Dake & 27-07-2024

S

Sunsl Kumar Shrivasiava
Managing Directar

APEX CAPITAL AND FINANCE LIMITED
CIN: L65910DL1985PLC021241

Regd. Office: Flat No. F, 8" Floor, Hansalaya Building, Connaught Place, New Delhi-110001

Email: contact@apexfinancials.in; Website: www.apexfinancials.in
Tele-Fax: +91 11 40348775

APEX
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grdeifere SIyoT

IR fearerr iR o7 2 sremar a8 (Wites aRewmas ufsar)
fafrrmraen, 2017 &1 fafraw 14,

se0y 3o Joael Tsarserdr s yrsde fafies

& RRagesr & egremel

. |raRe wafaq @ =M SY 2 dvod UedIser i wigde fafics
2. |®uRe @fdd @& EE @1 [26—03—2022
farfer
3. |ufereRer foad el BraRe RRNRER 3% S,
ERCIEUIERPAN I faeell, TRiET wd sRaron

(o Srferfa, 2013 & dga fAeTfae)

4. |PpRe Afdd B draRke U67200DL2022PTC395604

EREECIRIRSEC]
5. |BURT TaR & Ui PRI 9. 1007, 1097 T, wed <R, f$Rgae
HIATTT TAT YTH PIATTT |Sex, de TR, fdcell, ¥R, 110092
(afe ®1g) P uar
6. |PpraRe afdd & aRTE™T  |24—07—2024
B B Iy fafr

7. |oRFAS @1 4, Tan, s—HA AR - o g el

U, T R AR 9ar : -3 /69 U, %e@ YA, faeei—110035
IR TR=R é—ﬁa Tdr : Vliq.whealthventures@gmail.com
TAIBIF R : +91 7738336596

Yol HE&T ¢
IBBI/IPA-001/IP-P-02323/2020-2021/13513
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8 [aTar WA PR g SHfoH
fafey

UIERT a1 1 Ol © b S 2ol dveki Ysaigell sfedl uigde forfd
24—07—2024 BT Wfed TRIATT ART fHar 2|

S T dvodl UsdIgen 3fedr uigde foifics @& RRauR®l ¥ TdggRT U+ gral
BT GHTIT 23—08—2024 T 3faT d IRAATIS & FHET HUR ATGSH 7 & A affd
T4 TR IR BRA DI CART B ST 2

o AFeRl & 31U <1al &7 YA Sad geldagiE ARFl §IRT URdd BHRAT BT |
A= W RAUR® MU <El BT YA TR (AfFATd wU W), S RISl
golagiivie ARl gRT URdd &R A 2 |

ST B Woll AT WHG YAV &) IR =g 8 |

gfa i
gReETS
IBBI/IPA-001/1P-P-:02323/2020-2021/13513
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QUALITEK LABS LIMITED

Regd, Office: 73, National Park, Lajpat Magar-1V, Delhi - 110024
CIN: UT4999DL2018PLC334105

NOTICE
6" ANNUAL GENERAL MEETING

Molica s haredy gevan thal pursuant 1o the prosesans af Backan 36 ol the Companies Acl, 2013
and SEBI [Lisfmg Obligations and Disclosure Reguirements) Regulations, 2015, the &
Annizal General Meeling (AGM) of the members of he Company is schaduled to be hald on
Tuesday, the 20" day of August, 2024 at 11:00 AM a2 Neeti Bagh Club, August Kranti
Marg, Block C, Meeti Bagh, New Dalhi - 110049 o brarsact business as dalailed 0 (he nolice
dated 26 July, 2024

The Campany i under process of malling notice of AGK (o the mambers individually by posl
tapethar with the Audited Financial Stabemends fof the yearended 31" March, 2024 and Repart
of Directars’ and Sietulony Audifors along with other documents. Thesa daocuments i5 baing
sent Ple-::1rmir:al to thase memhers whi have reguslereu:l t'leir e-mall auu:lrbaaﬂs

Nu:-lu:e.e. also hErEtl'g. given L'13I |.-ur5uanl I|:| the provisions u:-[ 5ELEH'§1 |:|f I:'19 Companies Azl
2013 and Fegulation 42 of SEBI (Listing Oligafian and Disclosure Requmements|
Regulations,; 2015, that the Register of Members and Share Transfer Book of the Company wil
remaain closed fram Wednesday the 14082024 o Tuesday tha 200820248 (bolh days
inthuziva).

Further In accordance with section 108 of the Companies Act, 2015 read with Rule 20 of the
Compamas [ Managamen and Adminisdration) Bules, 2014 & amended fram lime b lime and
Regulstion &4 of SEB! (Listing Obfgation and Disclosure Raguiremanis] Regidations, 2015,
the Company is pleased do provide E-voling facdity to il is members to exercise their ights t
vale on ihe resolution through rémobe a-voling provided by National Secuity Deposiory
Lirsted [NSOL). The E-voing period commences on Saturday the 17" of August, 2024
(09-00 a.m. | and ends on Maonday the 19”7 of August, 2024 (05:00 p.m.).

The Mambers will nat ba ahle 1o casl thes vobes after the said period. The only Mambars who
hiava notsast thairvolas by ramole e-voling shal ba abla o vole attha maaling

For Cualitek Labs Limited

Ashima Bhatnagar
Company Sacretary

Dated ; 26/07/2024
Flace : MNoida

CORRIGENDUM TO THE NOTICE OF THE EXTRAORDINARY GENERAL MEETING

An Extraordinary General Meeting (“EGM”) of the Members of Apex Capital and Finance Limited (“the Company”) is scheduled to be held
on Monday, July 29, 2024 at 04.00 P.M., (IST) through Video Conferencing/Other Audio Visual Means (VC/OAVM). The Notice of the EGM
(“EGM Notice”) was dispatched to the Shareholders of the Company on July 06, 2024 in due compliance with the provisions of the
Companies Act, 2013, and rules made thereunder, read with circulars issued by Ministry of Corporate Affairs and Securities Exchange
Board of India. Capitalized words and expressions used but not defined herein shall have the same meaning as assigned to them in the

EGM Notice.

This Corrigendum is being issued to give notice to amend/ provide additional details as mentioned herein and pursuant to the provisions of

SEBI (Issue of Capital and Disclosure Requirements) Regulations, 2018:
1. Paragraph(j) of Iltem No. 3 in the Explanatory Statement is modified to state the following:
PCS Certificate

“The Company has made arrangements for issuance of a certificate by M/s. S. Behera & Co, Company Secretaries, certifying that the
preferential issue is being made in accordance with the requirements contained in the SEBI ICDR Regulations. The said Certificate once
available can be found on the website of the Company at the following link https://apexfinancials.in/Investorinformation.aspx”

2. Table of Paragraph(f) of Item No. 3 in the Explanatory Statement is modified as follow:

gus ‘¢
Trdeifers EIYUT

[smredter Raver 3ive sror 2 snaraar OYS (Frafic wfdwar & faw
SROT 3e 31aTaTaT SrarreTer uftherr) ffereramadht, 2016 & fRiferaer 6 & areflar]

& doreret & erare

Chester Hills / Hansraj Thakur

"IMPORTANT"

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damageincurredas aresultof
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.
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Tafera f&aeor
1. ®URe IER & 9W ST AT JU 3% 3fSar mgae fafics
2. BURC TER @ A @ Rt | 29-05—2017
3. UTSdRU NT¥d N BIURS a-arR SR BT

[RAIECPASIE LI
4. PHURE TSGR &I HIURS UgaH
T /A <R ggad dwEn

5~Iwﬁi€éﬁw$dﬁﬁ@maw
I FHTATer (IS BIS) BT uar

| U74999UP2017FTC093576

'\—rﬁ—074, Tge 5, HIAAT 3. URAT X AIVS],
TMHgE TR, SR U9, ¥Rd, 201308

6. BUNT TIGR & Adel H FoT IMer
JreTHaT ITRAA fafer

24—07—2024 (3T 26—07—2024 BT YT Fa)

7. | RUT RN el AHEM UishAl &
FATIA @1 gafgarta fafr

8. | SfARH THIEM WHIME & U ¥ PRIRG | MBI Ia
FOT AR SETHAAT WHIHA BT A R IBBI/IPA-002/IP-N01224/2022-23/14221
IFTREIA TRR

9. IR FHARTT UHIFS & IaT AR
$—9e, SN a1 # uoleg g1

20—01—2025

UAT 1 1Y, ¥ e, W gollfay JuTeHT,
STa—22, HACI—56, TRUT, ERATO—122011
§ : contactaakritisood @ gmail.com

10. | SiaR¥ FHEE WG B UHER Bg | TAT AT, ¥ O, AT SOl STz,
Tgad Tl SR A Sqa—22, HACI—56, TRUT, ERATO—122011
 : cirp.shandong @ gmail.com

1. <11 uRgd R 2 lH fary " 07-08—2024
12| siaRm WHE MBI ERT O 21 @ gy
SU—RT (6%) & Feirel (@) & d&d

13 folt oo # o et @ aifdrga wfafafer | Tg
$ w0 # o B vg AR wor aw
AT WHIHA & AW (IADH S0 &
forg &= =)

14 (p) Gafd g 3iR
(@) *ifdrma gfafeR &1 faaver )
TUE B

(@) 99 i@ : https://ibbi.gov.in/en/home/downloads
(@) 7Y

TIGERT g &1 Ol © & IS e fafy =manfieser o7 fadid 24—07—2024 (3MQwT @ ufa
26—07—2024 BT UTKT §g) DI HAH ST FART U it f$am wgae fafics & famg @fve For
ST SFETFAT UhAT SR B BT Y T B

i e g gu off 5 uigde fofits @ oMeRl 9§ UdSERT oUW T, HI VAT,
07—08—2024 T AT Y4 FARA AR UHIFA & T HUR 3MgTH 10 B WM affd o TR I
PR B AN B A 2

i oFeRl @1 3197 9, 79 THI0, bad Soldgie ARMl §RT UKD B 81 | 3 @ oFER
U TTQ, WA YA, XA, STh RT AT Felag e Al §RT UG dR Fhd 2 |

ST & ol AT WHE YA B IR G gnl |

fafer : 27—07—2024
A THAH

. FeR : IBBI/IPA-002/IP-N01224/2022-23/14221

TUHY Afefhde FaR © AA2/14221/02/300625/203266

YUHT e : 30—06—2025 qh

Sl. Proposed Warrant Ultimate Beneficial Owners Pre-Preferential | Issue of | Post exercise of
No. Allottees of the proposed allottees issue Warrants | Warrants into
Equity Shares#
Shares % Shares %
1. | HILLGROW INFOSERVICES 1. Smt. Nutan Gehlot 8,15,520 | 13.78 | 8,40,677 |16,56,197 | 12.25
PRIVATE LIMITED 2. Sh. Amit Gehlot
3. Smt. Suchitra & their relatives
2. | PALMTREE INFRACON 1. Smt. Anita Gehlot 6,05,520 |10.23 ] 10,50,677 ] 16,56,197 | 12.25
PRIVATE LIMITED 2. Smt. Suchitra & their relatives
3. | VETERAN INFRADEVELOPERS | 1. Smt. Anita Gehlot 6,05,520 |10.23 ] 10,50,677 ] 16,56,197 | 12.25
PRIVATE LIMITED 2. Sh. Raj Singh Gehlot
3. Smt. Sheela Gehlot
4. Sh. Aman Gehlot
5. Sh. Arjun Gehlot
6. Smt. Surabhi Gehlot
7. Smt. Shahista Gehlot
& their relatives
4. | FOSTER INFRASTRUCTURE 1. Smt. Sita Gehlot 6,05,520 |10.23 | 10,50,677 | 16,56,197 | 12.25
PRIVATE LIMITED 2. Sh. Raghubinder Singh
3. Smt. Suchitra
4. Sh. Amit Gehlot & their relatives
5. | INSCENCE DEVELOPERS 1. Smt. Suchitra 2,10,000 | 3.55 | 9,39,198 | 11,49,198 | 8.50
PRIVATE LIMITED 2. Sh. Raj Singh Gehlot
3. Smt. Sheela Gehlot
4. Sh. Aman Gehlot
5. Sh. Arjun Gehlot
6. Smt. Surabhi Gehlot
7. Smt. Shahista Gehlot
& their relatives
6. | SHAMSHER SINGH (HUF) Sh. Shamsher Singh 87,880 | 1.48 | 1,61,805 | 2,49,685 | 1.85
7. | PARVEEN KUMAR (HUF) Sh. Parveen Kumar 1,38,564 | 2.34 | 1,99,436 | 3,38,000 | 2.50
8. | PAWAN SINGH (HUF) Sh. Pawan Singh 1,657,610 | 2.66 | 1,80,390 | 3,38,000 | 2.50
9. | SUCHITRA NA 9,30,588 | 15.72| 6,16,094 | 15,46,682 | 11.44
10. | ANKIT SANGWAN NA 55,921 | 0.94 | 2,82,079 | 3,38,000 | 2.50
11. | USHA SOLANKI NA 55,710 | 0.94 | 2,82,290 | 3,38,000 | 2.50
12. | KK SANGWAN NA - - 4,73,000 | 4,73,000 | 3.50
13. | SUKHWANTI SANGWAN NA - - 473,000 | 4,73,000 | 3.50

3. Paragraph (g) of ltem No.3 in the Explanatory Statement is modified to state the following:
“A Certificate from Independent Valuer confirming the minimum price for the preferential issue as per provisions contained under
ChapterV of SEBI ICDR Regulations along with the calculation thereof has been obtained by the Company and the same shall be made
available for inspection at the Registered Office of the Company and the said Certificate can be found on the website of the

Company at the following link https://apexfinancials.in/Investorinformation.aspx”

This Corrigendum to the EGM Notice shall form an integral part of the EGM Notice, which has already been circulated to the Shareholders
of the Company and on and from the date hereof, the EGM Notice shall always be read in conjunction with this Corrigendum. This
Corrigendum is also being published in the Financial Express (English language) and Jansatta (Hindi language) and will also be made
available on website of the Company at www.apexfinancials.in. All other contents of the EGM Notice, save and except as modified or

supplemented by this Corrigendum, shall remain unchanged.

Date: July 27, 2024
Place: New Delhi

By the Order of the Board of Directors
For APEX CAPITAL AND FINANCE LIMITED

Sd/-

(SHEKHAR SINGH)

Managing

Director

DIN: 00039567
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3641 AN AWM I38H DY LA TAT —AINST Bl SBRY

TAGERT Jiad fbar Sam & b Uolied gam @1 gaem H FeiRa e & ddrford
T B foly ques sfiemife fafics (‘@ul’) & el &1 3697 diie oM S8
(‘ToNTA’) AR, 21 IFTRT 2024 BT GaE 1030 Fo7 (M1, AT BEBRAT (A=A /
I SHfEA—facperer WAl (SGdgA) & ARgH W ST @) g | I8 Bl
a1, 2013 (‘WRAERY) IR WS Ted 9] MY AT & o] WIaermi, iR Hiune
BN A (TRIT) gRT SN 25 RideR, 2023 & MFT GRS 09 /2023 3iR 3T
uRuzi & | Ui IR UfMfd Td e a5 (qaeedr < iR TR
3MaRgeRag) fafRm, 2015 oM WRAR AR SR fafma 9 gRT 7 SfageR, 2023
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(59% d1c AFed wU H URGT & wU H Hd) B IgUIe H § D gRT U
MM IF TR Al o Aifae SuRerfa & 3, IR /3iedid & A 3 goied
RIS - @1 Al & TR & 3R UMl Bl o a1t RUIC gerdgi@d His
Ao B oA & T

SR URTST & Fgurer H, faxfia ay 2023—24 & fory arfiies RuIE & Hrr—awRT goilgd
B AT 27 JeATs, 2024 I 5—Hel §RT S TR DI Selagi+d HAS & AeIH F 3ol
QT g, e $ha ud eiRd T & SR su/ Suifoed & arr doliga
2| QoA @1 ET AR R af 202324 @1 aiffes RUIE wudt @ gevrse am
www.askbrake.com, fd TaTST I dvds forfics IR oA Xelh TR
3 gfear farfice & Jevrge a9 www.bseindia.com 3R www.nseindia.com
W 9 Uy B8R |

TS dadl AT /3QAeH JRAET & /e TOled § 9T of Fehd § 3R S
YR BT ARTH D GRT 103 & Tod DRA B TN & I I {1 ST |
O FERll & M He—ailth A fiid qEaR, 14 3K 2024 P G B ISR/
SRR R@THT BT g H Tl &, 9 USHH Bl e H (el JRerl W Hqar v
3R Toligd # 9N o & EHER BFT | S @fth de—sie fafY % wewr 8 7 S
TONGH @1 39 GaT B badl Ga-l & e ¥ ol a1y |

TOlTeH a1 T # FEiRA fasil 4t sRama W dre e @ fory et a1 R g—arfe
G vem @ W | RAle $—aifeT smafdh waR, 17 3R 2024 BT FIE 900 Iof
(MTAIE) W PH BT IR HICER, 20 R 2024 B M 500 ol (TATH) FAG
BT | $9 918 TIUHENd gRT aIfeT & forg Ree $-aiféw dieget &1 Mftsr @
3 ST | $—afSHT gUaR, 21 3R, 2024 P USHUH & R S TGl & forg
Sueel arfl, e Uget Rele $—aifT oafd & SR dre el fovar o |

Rere s—aifd, volivd & onfiet B, TolUH & SR 3—aIfedT, $—Hel Ud &I TolhRoT
3R S fAaRor ura o & forg favga fder goften o g # g 7o |

T I HAR TS BU, FHUl Jghedol & A fAFIe FAR SFTeN, HU AR
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